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N0. DJA/Trg./OC/Promotee DHJS/Batch-XVI/1857/2024 - 3"‘ December, 2024

To '
The Ld. Principal District & Sessions Judge (HQs), Central, THC.

s\>.~—- Q

\O00-JO\u1-l>~. The Ld. Principal District & Sessions Judge, North-East, ' ‘°’="“‘“".“-f»,"'¢_‘1_'.‘,_*""I',,_
10. The Ld. Principal District & Sessions Judge, North, Rohini. pqafi /

Sub.: Court Attachment of Newly Promoted DI-IJS Officers i ill-I‘ District Courts w.'e.f.
03'“ to 31“ January, 2025.

Respected Sir/Madam,

It is to humbly inform that as per the direction received from the H0n’ble High Court of
Delhi, consequent upon completion of one-month mandatory Orientation Course of 19 newly
Promoted Trainee Officers of DHJS, they are to be put on Court attachment in District Courts
till their regular posting is given by the Hon’ble High Court ofDelhi.

Therefore, it is requested that the newly Promoted Trainee Officers of DHJS may
kindly be attached as per schedule enclosed as Annexure ‘A’ w.e.f. 03'“ to 31“ January,
2025, or till they get their regular posting, Whichever is earlier.

The Mentor Judicial Officers be also requested to interact and suitably guide the
Trainee Judicial Officers about the issues and challenges faced by them in their respective
jurisdictions.

If the Meii-tor Judicial Officer with whom the Trainee Officer has been attached,
happens to be on leave or is unavailable due to any administrative/ancillary reason, the Trainee
Officer may kindly be attached with the Link Ot’ficer/another Judicial Officer of similar
jurisdiction in your district. in case the Mentor Judicial Officer is transferred, the Trainee
Officer may be attached with the successor Judge. In such an eventuality, copy of the order of
attachment may kindly be sent to the Academy for infonnation and record.

' tWith regards, _,y-;5l‘5ulM.' w""b
v_/ Yours faithfully,

-19
19Encl.: As above 5 [u-W5 @°”'

 |€ (Rajesh Kumar Singh)as 0| P’
No. DJA/Trg./OC/Promotee DI-lJS/Batch~XVI/1857/2024/ 23'“ December, 2024
Copy for information to:
1. The Ld. Registrar General, High Court ofDelhi, New Delhi.
2. All the Trainee DHJS Officers (through email only).

l
(Rajesh Kumar Singh)

e Ld Principal District & Sessions Judge, South-West, Dwarlca¢';e“=-g W
,3: The Ld. Principal District & Sessions Judge, West, THC. ‘"%\T\“!lai mi

. The Ld. Principal District & Sessions Judge, East, KKD. q‘ "-L111?! ‘F7

. The Ld. Principal District &'Sessions Judge, South, Sak pg‘;I

. The Ld. Principal District & Sessions Judge, Sl1ahCl€lI'&,I . ,

. The Ld. Principal District & Sessions Judge, North-Wes Rohini.2 8 DEC 2824

. The Ld. Principal District 8; Sessions Judge, South-East, alcet. __ 3 '
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Annexure ‘A
Court Attachment of Trainee Judicial O-fiicers of DHJS on Promotion

w.e.f. 03"“ to 31“ January, 2025
‘F s.
\_2\'o Nami Trainee Officerpfi pfficgr W p Present posting, Posting iAttachmgm_ 7 if J Z it Name Br Mentor Judicial Oz,” C W17 7 if ‘ Place of f“'i>I1r¢ of C

, l
1

,Mr. Kishore Kumar Distn'ctJudgeP North l Rohini °3"18J"““a’Y'
Ms. Rajani Ranga n PP P P P PP PP P in 2025

i 1»/n. Rajinder Kumar ASJ North-West \ Rohini 2° ' 3;OL°;1“a”*

J./1’

, , , ,
,l //~ iMr. Naresh K.r.Laka i District Judge H Central THC i 03'18January’

Mr. Anurav Thakur l P. P ‘~ P - P P - 2°25U

Gautam Manan ASJ West V THC V 20 -3210'i;nuary'

t3
Mr. Ankur Jain-H I District Judge Shahdara KKD 03 - I8 January,

Nil’. Anubhav Jain P P P PP P P Pi. 2°25
,Ms.Su1-abhi Sharma Vats i ASJ Shahdara i K.K.D lzo '3;0{;‘“““’*

‘ 4

I

PP 1* i P PW " PP .. <n-1t£*PMr. Babru Bhan ASJ North-West Rohim émuary’
Mr. Rakesh Kumar-V P — P — P P 2025

M. Rakesh Kumar Singh District Judge North-West Rohini 2° '31 Ja““a“"_fi... l: S D , ,,__. S ,,,_ , _. l 2025

.,a rMs. P1.u'va Sateen District Judge South Saket i 0§l 18 January,
D 1025Ms. Deepti Devesh T P

O\
i 1

\ Ms.
E

Ms. Sheetal Chaudhary Pradhan ASJ South-East Saket 20 - 31 January,
_, _ 20,25

Pooja Jain District Judge hast KKD O3 - 18 January,
2025s. Preeti Agar-wala P

Mr. l .
Akash Jain I ASJ East KKD 20 - 31 January,

l_ __2025_, _ H TL\I

--1
Mr.

Ms. Neha Gupta Singh P

_ . _ ;* " *7" TTITTT P 7 7'

Jagmohan Singh ASJ ‘ North Rohini - 202503 18 January,
l

Mr. T .. J D:trit it .. C202-311 T,Sh1va]1Anand W JudgE:MicT Nolh-West 2 Zozagmparyp

. Mr. Purshotam Pathak \ ASJ South Saket C) U) l l8*Janua1y,
Ms Tanvi Khmana W . _, ‘,______ W __ ‘ 2025

. Purva Sareen ‘ District Judge South Salcet 20 ' 3é0';i;uary'

3,93
ll

} C . .T if Psoafisiauaa,a Sormtra Kumark District Judge East *5 _ 2025Mr. Prayank Nayalc P PP 20 - 31 January,p: _ 7 i _ 7 7 ASJ Shahdaral KKD \ 2025
n __ __

l

l0.
Mr. Deepak Wason P T AS] _ 03 - 18 iaaaay,‘South West Dwarlca l‘ 2025Ms. Rajat Goyal c c PP "

i Ms. Shilpi M Jain District Judge South-West p Dwarka 202J 20 - 31 January,
5__,

L11
1

iii/15. Navita Kumari Bagha District Judge South—East Salcet 03 - 18 January,
2025 __Ms. Sonam Singh-I l

Mr. Sunil Gupta ASJ South Saket 20-31 January,
__ 2025__, ,

Q Sonam Gupta i
Mr. Praveen Singh District Judge Central THC 03 - 18 January,-

l 2025___ ,

Shivali Shanna ASJ West THC 20 - 31 January,
2025

l3
J

l

Mr. Aashish Gupta District Judge North-East KJQD CO3 :18 January?
_ _ __ 2025Ms. Vidhi Gupta Anand —/P P PP —PPPP PP" P

Ms. Surabhi Shanna Vats g ASJ Shahdma KKD 1 20-31Jauua.ry,
_l____,__2.025 _ 1
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14 Ms. Nabeela Wali
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E S 7 N if J T" Niilnlifi ofMenfor Judicial”? W H 7 flji ifiace of Date of' Name of Trainee Officer‘ Present posting District

_ - -__ P08 _ figt
M7r.fiLov1een WW i W South-Easti Sfiet H 202503 - 18 January, '

i.
-_..1

Ms. Navita Kurnari Bagha 1 District Judge \ 2i) - 31 Januai-y,i South-East Saleeiji t 2025

15 N Ms. Rashmi Gupta Singh
Mr. Divyang Thakur District Judge i South-West Dwarka O3 l lfoigluary’

1

Mr. Ajay Singh Shekhawat ASJ I 20 - 31 January,V South-West Lf1*)warka 2022 iI
J
1 16% Ms. Saloni Singh A Ms. Manu Vedwan District Judge North-East I KKD

2025 _
03 - 18 January,‘

I

Mr. Sameer Bajpai A ASJ 1 Shahdara KKD 1 20,5‘ K 20 - 31 .Tanuaryfi

4444.1,

Mr. Sunil Chaudhary District Judge \ 311 ary,North-West ROhlI11 2025
“S. _ M i i J7 .' __ _i‘

..‘O3-18] u
17 1 Ms. Neeti Suri Mishra

Mr. Jagmohan Singh North 5 Rohini’ 20'31Ja““““"5"
_ ASJ_ _ __ ”__ "2025 Q

ll I8 Ms. Aakanksha Vyas
Mr. SarncerBajpai ASJ Shahdara KKD ‘O3 ‘18Ja““‘“7”

__( , "=-_ 1 _ V 2025

Ms.Manu Vedwan District Judge Noith-East KKD‘ i 20 - 31 January,
___ __ 1 _ __ _ _ 2025 _

|
3

u-or
__.___ __ _ I7 ' * '

Mr. DeepakDabas District Judge North‘ Rohini °3‘12§OJ2a;“a"’
—-1;-Mr. Haij eet Singh Jaspall—l KO

Mr. ”S7ushiJKumar J ASJJ \ Norah iRoli1ini 2° '3;0J2a;‘“a“” i|
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MOST IMMEDIATE I OUT AT ONCE

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

- $3No. 57' /JOTP/Gaz./PDJ West/2025 Dated, Delhi the _Qjr#[>§'"
Copy forwarded for information and necessary action to:

1. The Officer lncharge, Pool Car, Tis Hazari Courts, Delhi.
2. The Judicial Officers concerned of West District, Tis Hazari Courts, Delhi.
3. The Branch lncharge, Filing Section, West District, Tis Hazari Courts,

Delhi.
4. The PS to Ld. Principal District & Sessions Judge, West District, Tis

Hazari Courts, Delhi for information.
5. For uploading on LAYERS.

_/54=or uploading on centralized website through LAYERS.

ifWW WW‘
(Hemani Maihotra)

Officer l charge (Judicial Branch)
DJ (Coljimercial)-G2, West Distt.


